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ICAR Research Scheme on Camel

2404. DR. A. U. AZMI : Wil
the: Minister of AGRICULTURE be
pleased to state ;

{a) whether ICAR hasno infor-
mation on Indian Camel’s perfor-
mance on Saudi King’s gifted camel
to P.M. ;

{b) whether any research scheme
on Camel are financed out of ICAR
funds and if so, the amount spent
and duration of operation of the
scheme and findings ;

{c) whether it is also a fact that
ICAR hasa camel breeding centre
at Bikaner already ;

(d) how much expenditure has
been made by ICAR at the Bikaner
centre during 1980-81 and 1981-82
and with what results ;

ée) whether Press release in July
1982 was under' Government per-
mission and information given to
press duly approved ; and

(f) how soon merit of Arabian
Camels gifted to P.M. for camel im-
provement will be confirmed and
what information has already been
collected ?

THE ‘'MINISTER OF STATE IN
THE MINISTRIES OF AGRICUL-
TURE AND RURAL DEVELOP-
MENT (SHRI R. V. SWAMINA-
I THAN) : (a) No Sir, the ICAR
. is "aware that the two Camels

received as gift are doing well since
: their arrival in India.

- (b) A scheme entitled survey of
Indian Camels in Punjab, Pepsu,
Rajasthan, U.P., Bombay, Madhya
Pradesh, Kutch, Saurashtra and
Ajmer was in operation with head-
quarters -at Jodhpur from 1954 to
1956. Another scheme entitled
Development of Camel was .in
operation at the Camel Breeding
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Farm, Bikaner (Rajasthan) from
1959 to 1965 and an amount of Rs,
4.15 lakhs was spent on this scheme,
and some information on the per-
formance of the Bikaneri Camel has
becomie available.

(¢) No, Sir.
(d) Does not arise.
(¢) No press release was issued.

(f) Since the two Arabian Camels
are not meant for research, it will
not be possible to confirm their
merit for Camel improvement.

Tapping of upderground Water
Resources

2405. A. NEELALOHITHADA-
SAN NADAR : Will the Minister
of IRRIGATION be pleased to
state :

(a) how much percentage of
underground water resources is at
present being tapped according to
Government ;

(b) whether Government are
having any definite scheme to tap
the remaining underground water
resources ; and

(c) if so, the details and how
much amount is set apart in the
Sixth Five Year Plan for this
purpose ?

THE MINISTER OF STATE IN
THE MINISTRY OF IRRIGA-
TION (SHRI Z. R. ANSARI) :
(a) Accordingto present estimates,
the ultimate irrigation potential from
Ground Water Resources is 40
million ha., out of which 24.5
million ha. of irrigation potential
has been created by the end of

March 1982, which is 60.12
per cent.
(b) and (¢). Water is a State

subject hence the States are imple-
menting the programme of ground
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water development through cons-
truction of dugwells, bore wells,
filter points and shallow tubewells
etc. in private sector by the farmers
themselves through loan assistance
from the banks and  subsidy
to small and marginal farmers by
Government. Only the scheme of
higher capacity deep tubewells i.e.
public tubewells, is taken up by the
Government Departments or Corpo-
rations themselves. In the Sixth
Plan following physical and finan-
cial targets have been fixed :(—

A. Physical (1) (m. ha.) Irrigation
pontential in :

Surface Ground Total

water water
1.0 7.0 8.0
(2) (units in lakh Nos.)
(i) Dugwells 12.0
(ii) Private shallow 12.0
tubewells
(iii) Public tube- 0.15
wells
(iv) Energisation of 25.00
pump sets
B. Financial (Rs. in crores)
(1) Plan Sector outlays
(1) State Plan 1741.30
(i) Central Sector 70.00
Total  1811.30%

(*For total Minor Irrigation Pro-
gramme including ground water)

(2) Institutional 1700**

investment

(**Mainly for
development)

ASVINA 26, 1904 (SAKA)

ground water
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faeelt & GFAT FATAT

2406, it wew g fag : v
faafo T A AT gz FAm aﬁ"r
FaT HI F

(%) fogy d= awl & faseir
graX T4 9% I9-q1X fwar  wwafa
g Fr g g ;

(@) fogar 7 aol ¥ foeelt &
qTT & GCATE qFTA 9T I4-FTL fHa«y
gawifa @d #1 7 § ; A%

(7) ST 3q}7 F wAF W F a7
s T fafeer «t gfama =@ 2
qgr IAFT q@ & aFHR feafa &
qTHAT AT 98 QT & ar g @gl
F1 gegT a1 9T fHy sy arer @+
F7 Htf=eg Far § 7

gas =1 qa famio & smam
et (st Ww  Aawmw fag)
(F) & (7) FAAT TFT Y T G
qYT AT 9T I @ I AU |

Interpool arrangement for Allotment
of Government Accommodation

2407. SHRI R.L. P. VERMA :
Will the Minister of WORKS AND
HOUSING be pleased to refer to
the reply given to Unstarred Question
No. 2625. on 26 July, 1982 regaiding
interpool arrangements for allotment
of Government accommodation and

state :

(a) the number of applications in
which inter-pool adjustment is requi-
red, received and pending in those
respective departments having their
own departmental pools separately
during 1981 and 1982;

(b) what efforts have been made
by these departments for allotment





